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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH AT BANGALORE

ORIGINAL APPLICATION NO.170/01028/2016

DATED THIS THE 27TH DAY OF OCTOBER, 2017

HON’BLE SHRI.PRASANNA KUMAR PRADHAN…..MEMBER (A) 

V.J. Badami,
S/o Jayasing Badami,
Aged about 44 years,
Working as Inspector of Posts, 
Koppal Sub Division,
Koppal-583 231,
Residing at H.No.3505/B,
1st Cross, Rani Channamma Nagar,
Bailhongal-591 102.               ...Applicant

(By Advocate Shri A.R. Holla)

V/s.

1. Union of India,
By Secretary,
Department of Posts,
Dak Bhavan, 
New Delhi-110 001.

2. The Chief Postmaster General,
Karnataka Circle,
Bangalore-560 001. 

3. The Postmaster General,
N. K. Region,
Dharwad-580 001. 

4. The Superintendent of Post Offices,
Gadag Division,
Gadag-582 101.           …. Respondents

(By Shri M. Rajakumar, Senior Central Government Counsel)
ORDER (ORAL)

HON’BLE SHRI PRASANNA KUMAR PRADHAN, MEMBER (A)
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Learned  counsel  for  both  parties  are  present.  Shri  A.R.  Holla,  learned

counsel for the applicant, submits that the relief has already been granted. The

learned counsel for the respondents also filed a memo to that effect. Accordingly

the OA has become infructuous. 

2. Accordingly, the matter is closed as infructuous. No order as to costs.

                                               (PRASANNA KUMAR PRADHAN)
Member (A)

/ksk/

Annexures referred to by the applicant in OA No.170/01028/2016

Annexure A1: Copy of Memo No. STA/1-21/ASP/XV dated 07.06.2016

Annexure A2: Copy of representation of the applicant dated 08.06.2016

Annexure A3: Copy of representation of the applicant dated 25.10.2016
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Annexure  A4:  Copy  of  letter  from  the  O/o  the  Chief  Postmaster  General
addressed to the Postmaster General to dispose of the representation of the
applicant.

Annexure  A5:  Copy  of  the  Superintendent  of  Post  Offices,  Gadag  letter
No/GDG/B/760/2016 dated 16.11.2016 

Annexures with reply statement:

Annexure  R1:  Copy  of  Superintendent  of  Post  Offices,  Gadag  letter
No.GDG/F/VI/1/16-17 dated 22.06.2016 

Annexure  R2:  Copy  of  INSPECTION REPORT ON GINIGERA ‘C’ CLASS
DELY SO dated 31.12.2015 

Annexure  R3:  Copy  of  Superintendent  of  Post  Offices,  Gadag  letter
No.GDG/Inquiry Report/QTLY Visits/14-15 dated 28.01.2015 

Annexure R4: Copy of Chief Postmaster General letter No.IR/Visits/14 dated
03.12.2014

*******


